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Item Nos.12 & 13:- 
 

BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE, CHENNAI 

 
[Through Physical Hearing (Hybrid Option)] 

 
Original Application No.18 of 2026(SZ) 

With  
Original Application No.29 of 2026(SZ) 

 
 
IN THE MATTER OF: 
 
 

Mr. GandluruVeerareddy and Ors. 
…Applicant(s) 

 
Versus  

 
Union of India, 
Through its Secretary, 
MoEF&CC, New Delhi and Ors. 

...Respondent(s) 
 

With  
G. Veera Siva Reddy, 
Andhra Pradesh. 

…Applicant(s) 
 

Versus  
 

Union of India, 
Represented by its Secretary, 
MoEF&CC and Ors. 
 

...Respondent(s) 
 

 
Date of hearing: 09.03.2026. 
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CORAM:      

HON’BLE Smt. JUSTICE PUSHPA SATHYANARAYANA, JUDICIAL MEMBER 

HON’BLE DR. PRASHANT GARGAVA, EXPERT MEMBER     

 

 
O.A. No.18/2026(SZ): 
 

For Applicant(s):          M/s. S. Sai Sathya Jith, Vivekha Pon, Aarti 
Mundhra, Paul Hadlee. 

 
 
For Respondent(s): Mr. Sai Srujan Tayi for R1. 

Mr. K. Ravindranath a/w. 
Mrs. Kavitha Renjini for R2 to R7. 

 
 

O.A. No.29/2026(SZ): 
 

For Applicant(s):          M/s. S. Sai Sathya Jith &Vivekha Pon. 
 
 
For Respondent(s): Mr. K. Ravindranath a/w. 

Mrs. Kavitha Renjini for R2 to R14 & R16 to R18. 
Mr. R. Thirunavukarasu for R15. 

 
 

ORDER 
 
 

1. The report dated 09.03.2026 of the SEIAA- Andhra 

Pradesh (2nd Respondent) has been filed in O.A. No. 29 of 2026 

(SZ). 

 

2. It is stated that the report of the Andhra Pradesh 

Pollution Control Board is ready and will be uploaded shortly. 

 

3. The learned counsel appearing for the applicant 

seeks time to go through the same. 
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4. The learned counsel appearing for the State of 

Andhra Pradesh submits that he has filed a report on behalf of 

the SEIAA as well as on behalf of the Andhra Pradesh Pollution 

Control Board. 

 

5. However, we could only see the report filed by the 

SEIAA - Andhra Pradesh, wherein it is stated that a Divisional 

Level Vigilance and Monitoring Committee, comprising the 

RDO/SC, DSP, Divisional Development Officer and other 

officials, has been constituted to monitor sand transportation. In 

cases where vehicles are engaged in illegal or unauthorized 

excavation in prohibited areas where permissions have not been 

granted, the authorities would intervene and take action against 

the persons carrying out such unauthorized excavation. 

 

6. Though it is stated that the particulars of the permits 

granted to various persons are mentioned in the report filed by 

the Andhra Pradesh Pollution Control Board, the same is not 

available before us. 

 

7. We make it clear that, except for those persons who 

have been permitted to carry out sand mining, any other 

unauthorized mining must be dealt with by the Department of 

Mines and Geology as well as the Andhra Pradesh Pollution 

Control Board. 

 

8. Let the matter be listed on 20.03.2026. In the 

meanwhile, the learned counsel appearing for the above-referred 
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authorities shall ensure that all the reports are uploaded and 

placed in the case bundle. 

 

  
   

    Sd/- 
Smt. Justice Pushpa Sathyanarayana, JM 

 

 Sd/- 
Dr. Prashant Gargava, EM 

 
O.A. No.18/2026(SZ) & 
O.A. No.29/2026(SZ) 
09th March, 2026. AD. 
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